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; mapt. s FYDERABAD BENGH
1K THE CENTRAL ADMINISTRATIVE PRIBURAL : FYDERPBA
AT HYDERABRD

A
2 .No .495/96 Late of Order: )2 ,4,96
0.2 NO.

BETWEEN: .

M.V.Srinivasaappa Rao .. Applicdnt.

AND

1. Senior Divisional Perfonnel
Gfficer, S.C.RLy., Vijayawada
Division, Vijayawada,

Krishna District.

20 Div1510“0¢ -——— B
S.C.Rly., Vijayawada Divisiou,

Vi jayawada, Krishna Dist. . .

3. General Manager, S.C.Rly.,
Rail Nilayam, Secunderabad. .. Respondents,

- aw =

Counsel for the Applicant .. B.Narasimha Sarma

Mr.V.Bhimanna

Counsel for the Respondents .o

CORAM : -
:ANGARAJAN : MEMBER (ADMN,)

HON'BLE SHRI R.
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The applicant in this O0A was recruited| as -Assistant

[

Station Master in Gunt@k%l Division of South Cerjtral Railwé}

19.5.86 in the grade of 1200-2040, Subseqguently he was promo

— em——.

as ASM (5)the Gr. of ®,1400-2300 in Guntakal infterms of the
office crder dated 30.4.89 (A-1). The applicaqt asked for
request transfer to go to Vi jayawada division of S.C.Rly.
accepting bottom seniority in the recruitment brade by his
request application dated 26.7.89. That request was accepte
and he was posted as ASM in the grade of 120042040 in Vi jey
o _ VA yarpeweda | :
division ard joined at(antakal Division as ASM in the grad
1200-2040 accepting the bottom seniority. Whiile he was rel

from Guntakal division he was @rawing the pay of Rs.140G/- 1
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the grade of Rs.1400-2300. wWhen he joined vi jayawada givision

in the grade of Rs.1200=2040 his pay was fixed at the [stage of’

Rs.1260/- in the scale of pay of Rs.1200-2040 w.e.f.

(A-3 of the CA).

2. The applicant submitted a representation

20.7.89

6$te6

12.2.95 (A-6) for protecting his pay in the grade of|R.1200~

2040 by fixing his pay at the stage of R.1380/--1n

the scale

of Bs.1200-2040 and granting him special an of ®s.20/4= so that

W,

his pay will be at f5.1400/= which he jeirés at Guntgkal Division

will be—protecred. It is stated that this representation was not

replied.

3. Aggrieved by the akove he has filed this

A for fixing

-

his pay in accordance with the Rule 1313 of I.R.E.C. Vol-II N

when he joined vijayawada Division as was done in the case of

-applicants in 0A.1252/94 decided on 14.11.94 on the file of this

Bench with 211 consequential benefits after setting aside the

pay fixation as ordered in termgzletter No .B/F .487

dated 12.4.90 (A-3).

4., The applicant relies on the provisions{é
of the IRECJ_He submltgLEpat as per this para hisg

protected when he joined Vi jayawada Division in th

[

VI/ASMs.

£ Para)1313

pay has to be—

e grade of

Rs.1200-2040 (KSRP). He also relies on the judgem%nt of this

Tribunal in O0Ah.1252/94 decided on 14.11.%94. 1In th

at OA also

A gudd e o R b
rom Hubli.

the applicant£b=£eqﬁeét #a-—te- Guntakal Division f

Wwhen their pay was &¥so not protected by thé Guntlkal division

they approached this Tribunal for protecting theilr pay in terms—

of the above said para in IREC. That oA was allqwed directing

the respondents therein to fix the pay of the applicants in the

oA in accordance with para 1313 (a) (iii) of the Endiapn Railway

Establisﬁment Code, -
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5. As the representation of the applicant
WP

dated

12.2.95 (B-6) is not disposed e4 the following @irection

is given,™ The respondents should dispose of the

tation of the applicant at A-6 takincg due note p

represen=

f the

disposal of the CA,1252/94 on the file of this Bench in

8 similar case and @lso following the rules as |[incorporated

in JREC Vol-II, Time for compliance is 4 months| from the
date of receipt of a copy of this order,

. ‘

6. 0.A, is ordered accordingly at the aPmission

- stage itself. WNo costs,. ————‘EEL__

( R.RANGARAAN )

ifﬂ" )

Member (Admn

Dated: 22nd April, 1996

{ Dictated in Opeéen Court )
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0.A . N0,495/96

Copy te:

1%

 vijayawyada, Krishma District.

24
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' The Geperal fMagager, .
South entral “ailuvay,
Railnilayam,
Secunderabad, _ :

! One copy to ﬂng.Narasimha.Sarma, Advocate,

One duplicate capyd

~

The Senior Diyisional Personnsl Officer,
Seuth Caentral Rajiluay, _
Vijayawada Division, _ -

The Divisional Railuvay Manager,
South Central Railuway,

14 jayawada Division, . .
v4 jayavade, Krishna Districts

CAT,Hyderabad,

3

: One copy to MrJt.Bhimanna, Aaa;ﬁccsc,gnr. Hyderabad}

One cepy to Library,CAT, Myderabadd -




- OROERYIUDGEMENT )
- M.A.NO/R.A/C.A No.

A4
TYPED BY CHECKED BY

-LOMPARED BY _ "APPROVED BY

IN THE CENTRAL HDNINISTRATIVE TRIBUNAL
HYDERABAD BENCH HYDERA BAD

b3

THE HON'BLE SHRT R.RANGARAJAN MEA )

DATED: .Q,Q.(,( Gz °

IN

ﬁ;Al NO. ¢ ?f/?g

ADMITYED AND‘INTERIH DIRECTIONS ISSUED

~

ALLCJED : : .
DISPOPZD OF WITH DIRECTIONS

DISMIBSED
DISMISSED A5 WITHDRAWN

ORDERED/Re3€6IED.

NC ORDjRS AS TO COSTS
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